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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs):
TIS H4ZARI COURTS, DELHI

DUTY ROSTER OF OATH COMMISSIONERS

In .pursuance Qf directions of Hon'ble Hidh Court of Delhil Neh Delhi received vide. letter
bearing Na'1838/Genl./OC/DHC dated 14.Og.2019 i.,. ,n, O,th Commi„to.„ pr„„,tly fun'.ti..ing
From Us Hazari Courts be posted at Rouse Avenue
Commissioners

appointeda re

Commlssioners for Rouse -Avenue Court Cqmplex for the month of February, 2023 is as under:
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Mr. Ramesh

Gupta
1. Sh. Mahesh Chand

Mr. Devinder
2. IMohan

Sh. Pokh Lal
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Sh. Surender
Prasad Jain

Late Sh. Om
Prakash Hans5. IM5.Reeta

Sh. Mahendra
Kumar Sharma

6. Ms. Gudcli Dimri

v I Mr. Ashok
' ' ISharma

Sh. Nagina
Sharma

8. 1 Mr. Tejasvl Goe1

Sh. Babu Ram
Goel

Late Sh. Babu
Ram

r

a' IBansal

Sh-. BhupinderMr. Abhishek10.

11.

Mr. RajenderKumar12. Lt. Sh. Ramesh

13 Mr. Khalid Azeez Sh. Azeez Ahmad

MOST URGENT / ouT AT ONCEIHRQP

Court on basis till regular Oathrotation

for Rouse Avenue Courts. The Duty Roster of Oath
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2144, Cali No. 8. Kailash
Nagar, Gandhi Nagar,
Delhi

9210635955
01.02.2023

e

Black, Tis Hazari Courts.Delhi-54
9891534134 02.02.2023

Ch. No. C-.184. Neat
Gate No. 5, C. L.,Joseph
Block, Us Hazari Courts.
Delhi-54

9313682474 03.02.2023

2886,-Gill Bata, Main
Bazar, Subzi Mandi. Delhi-

110007
9810042289 04.02.2023

H.No-3456. Gali Noi 91
"B" Block, Sant Na.gar,.'
Burari, Delhi-110084

1.. 9560360547 06,02.2023

IIiSeat no.163, near gole
canteen, Civil Side, Us
Hazari Courts, Delhi

9811343826 07,02.2023

Flat-102, DLF Ankur

Vihar, Lani Ghaziabad-201102 9810886942 08.02.2023

Seat no.34, Gajanand
Block, Us Hazari Courts -54

8826196269 09,02.2023

mrr iT;:
Delhi-54 9311956440 10.02,2023

13.02.2023
D-145. Anand Niket:an.
New ’Delhi-1100-21 9667667683

9643787853 14.02.2023

GaIL No.7, Near Raju
l<hurana Store, Shankar

{:grcjen, Line Park,
6a’hadur Garh. District

Jhajjar, Haryana

9810495244 15.02.2023

3770, Gali MaSjim
ShahganJ, Ajmeri Gate.
Delhi-6

9310464536 16.02.2023
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14. IMs. Rakhi Kaboor Ish. Rajiv Kapoor
e

Delhi-85 8285920767 : 17.02.2023

, p IMr.Zareen
13' 1 Ahmad

1255. Gali C-17/4, R. K.

Ish' Saboor Ahmad I Hg£gbE:?aurns:rTrevii:
53

9871478102 20.02.2023

16. Mr. Brij Bhushan
Sharma

Lt. STmam KuraRaBtock A-1,=
Sharma I Nagar, Delhi-84

9213991880 21.02.2023

17.
e

Ms. J. E. Jaya Devi 1 Sh. EiJayabhadran Ins Hazari Courts, Delhi-
54

9810392273
7042767650 22.02.2023

18. r
IVashist IVashist

196A, Vijay Nagar
Bawana, Delhi-39

9811528738
8383040278 23.02.2023

19. Mr. Brij Lal Lt. Sh.-Mott LaI 24/154, Trilok Puri, New
DelhI-91

9811542831 24.02.2023

2 0 9 M r1 S a t i s h K u nr1 g r : k gHha W h o o E

Ch. No. L-9A, as Hazari
Courts, Delhi-110054

9873016313 25.02.2023

2 1 p M rH L a I i t K u nn a r E k guhd a y B h a ?

-375, Civil Side ChaFnber,
Ins Hazari Courts, Delhi-
54

9868805872 27.02.2023

2 2 s 1 %ra :5 n ] e e v

Sh. Chunni Lal
Singh Yadav

H. No. 2552, Talab Road,
ITri Nagar, New Delhi-
110035

9873769987 28.02.2023

( KaMa wga )
Officer-in-Charge. Admn.I

O/o Principal District & Sessions Judge (HQs),
Tis Haz'ari Courts, Delhi.
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fOC/Admn. I/THC/2023 D a t e d 1 D e 1 h i T h F2 7 J A N 2 0 2 3

rarded for information and necessary action to:-
1. The Regibtrar General, Hon'bte High Court of Delhi, New Delhi w.r.t. letter bearing No.

1838/Gent./0C/DHC dated 14.08.2019.

2. The Ld. Principal District & Sessions Judge-cum-spl. Judge (PC ACT) (CBI), Rouse Avenue
Court Complex, New Delhi.

Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
Th6 Concerned Oath ComrTlissioners,

The Webgite Colnmittee with request to.direct the quarter concerned to upload the same
on the website of Delhi District Courts.

The Administrative Officer Uudicial), R&l Branch, as Hazari Courts, Delhi with request
to direct the quarter concerned to affix the sarTre on all the notice boards at Tis Hazari
Courts, Delhi.

7. PS to the Ld. Principal District .& Sessions Judge (HQs), ns Hazari Courts, Delhi.

\M-
Officer-in-ChaFge, Admn.I

O/o Principal District & Sessions Judge (HC)s),

Tis Hazari Courts, Delhi.
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